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NATIONAL BANK FOR AGRICULTURE AND RURAL DEVELOPMENT (AMENDMENT) BILL, 2003

Title: Consideration of the National Bank for Agriculture and Rural Development (Amendment) Bill, 2003. (Bill
passed)

THE MINISTER OF FINANCE AND COMPANY AFFAIRS (SHRI JASWANT SINGH): Sir, Ibeg to move:

"That the Bill further to amend the National Bank for Agriculture and Rural Development Act, 1981, be taken into
consideration."

MR. SPEAKER:Motion moved:

"That the Bill further to amend the National Bank for Agriculture and Rural Development Act, 1981, be taken into
consideration."

SHRI N. JANARDHANA REDDY (NARASARAOPET): I had written a letter to you about this NABARD Bill. The Committee on
Finance studied the credit flow for the farmers. Now, the hon. Minister has brought a Bill avoiding one step. Now, he wants to take it to
district co-operatives. We are of the view that why not you take it directly through the RRBs to the primary co-operatives so that we
may reduce further so that loans may be given at 4 per cent or 5 per cent interest to the farmers.

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): The rights of the primary co-operative societies will definitely be curtailed
if the Central Government imposes anything.

SHRI A.C. JOS (TRICHUR): Mr. Speaker, Sir, the Minister has agreed. (Interruptions) The Minister has conceded that that can
be discussed.
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MR. SPEAKER: | am not going to allow any Member to speak now. This is the decision of the Business Advisory Committee.
Please conclude now.

(Interruptions)
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SHRI JASWANT SINGH: Mr. Speaker, | will be very brief. (Interruptions)
MR. SPEAKER: 1am not allowing any Member to speak now.

(Interruptions)

SHRI JASWANT SINGH: We cannot go directly to the primary agency because of the functional nature of the NABARD assistance
through refinancing. | will have to explain to you subsequently. Yg& a1g - AR HH &1 AIEAT DI 8, 3T DHIs G| TSl gl <@l 2l
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MR. SPEAKER: The questionis:

"That the Bill further to amend the National Bank for Agriculture and Rural Development Act, 1981, be taken into
consideration."

The motion was adopted.

MR. SPEAKER: The House will now take up clause-by-clause consideration of the Bill.
The questionis:
"That clauses 2 and 3 stand part of the Bill."
The motion was adopted.
Clauses 2 and 3 were added to the Bill.
Clause 1, the Enacting Formula, and the Title were added to the Bill.
(Interruptions)

MR. SPEAKER: The Minister may now move that the Bill be passed.
SHRI JASWANT SINGH: | beg to move:
"That the Bill be passed.”
MR. SPEAKER: The questionis:

"That the Bill be passed. "

The motion was adopted.



